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(b) A statement showing new projects 
taken up during the last three years is laid 
on the tllble of the House. [Placed in 
Library See. No. LT.413/71] 

All In:Iia Cldre for District and 
Sessions Judges 

2145. SHRI S. N. MISRA: will the 
Minister of LAW AND JUSTICE be 
pleased to state: 

(a) whether Government havc a pro-
posal to form an All India Cadre for 
District alld Sessions Judges; and 

(b) if SO, \,Len this plo[osal is likely 
to be imrlemented : 

THE MINISTER ()F LAW AND JUS-
TICE (SHRI H. R. GOKI-IAJ.E): (n) No, 
Sir. 

(h) Does pot arise. 

Inter-State transfer of Judges of 
High Courts 

2146 SHRI S. N. MISRA Will the 
Minister of LAW AND JUSTICE be 
pleased to state: 

(a) whether Go\'crnment are contem. 
plating Inter-State tramfer of Judge~ of 
High Courts; 

(b) if ~O, \\'heth~r any sch~lIle hns 
heen dlnftcd for the purrosc ; und 

(c) the time by which it is likely to 
be given effect to ? 

THE MINIS fER OF LA WAND 
JUSTICE (SI-IRI H. R. GOKHALE): (a) 
No, Sir. 

(b) and (c) Do not arise. 

Compla ints against officials regardi 11 ~ 

issue of IndustrIal Licences 

2147. SHRI S. N. MISRA: Will the 
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state: 

(a) whether serious complaints have 
becn mnde against the Olficials responsible 
for Ind\ISlrial Licensing and 110 Committee 
Officials, or otherwise, have been appoint-
ed to in\estigate ~Ibout such loopholes 
and conduct,' and 

(b) \\ hot her Go\ernment propose to 
appoint a Committee of the M,'mbers of 
Parliament to look into the complaints 
made about the licensing of Industrial 
Del'c!orl11ent concerns? 

TIlE DEPUTY I'.!INlSTER IN TilE 
I\IINlSTRY OF I]';DUSTRIAL OEVE-
LOPMENT (SlHU SIDDIIESHWAR 
PRJ\S,\ 0): (a) No serious complaints 
:q;lIimt allY inul\idl:al \.)ilicials respollsible 
for illdustrial licensing has been rccchccl 
htely. As and \\hen complaints arc 
reed\cd abollt deluy or discrimillation ill 
n.e rl(Jcc,~Jng ul liccnsillg applications. 
tl'e matter is always cnquired int,) and 
gric,anccs, if :my, rcdrGsscd. 

(h) ()oc~, lI·t arise. 

R:lil\l~Y line I.in:,illl-( T:tr:ll,esW.l\, :llId 
n'!nkur:l ,'i t ,\J':lIUhlllh 

~14f<. SHl:l ROBIN SEN: Will (hc 
f\li:,i,lcr or R .. \I!.\\ ,\YS he I'icas("(' to S(atC: 




